CENTRAL ADMINTSTRATIVE TRIBUNAL
PRINCTIPAL. BENCH

.4, N0, 2B34/2003
New Delhi, this the 4th day of November , 2003
HON’BLE SHRT BHARAT RHUSHAN, MEMBER (1)
fAshok Kapner
R/o, 21, Chidya Colony
T.A.R.T, Pusa Road,
New Delhi ~1100172. LLAapplicant
({Ry Advocate : Shri Asish Mischall
Varsius
L. Wnion of India
Through Secretary
M/o Industrries, Govt. of India
Udvog Bhawan, New Delhi.
2. Jdoint Congroller of Patents & Desians

Patent O Hce Rranch,.M.M.Building
Karol jé‘ Neaw Nalhi-110005 .o L Resnondents

ORDER T 0ORAL)D

RHARAT RHUSHAN, Member (.J)

. &
Hon’ble 'x)‘vté%.

Learned counsel  for the applicant seeks

permission to withdraw the DA, Accordinaly, the 04 is

diamissed as withdrawn.

[ RHARAT BHLISHaN )
Member (1)

ATK %





